. % ., . CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTA BENCH ’

M.a, % of 1998 « ) R
J0.a. 178 of 1997 :

Jate of Order: 06~3=-28.

Hon'ble Mr.Justice §.NiMallick,Vice-Chairman

.o -~ Present:
. - Hon'ble Mr.S,Dasgupta, Administrative Menber,

"14[~ | . KRISHNA CHEKRABORTY
{ .

t

. =VSa”

- UNION OF INDIA & ORS,

For the petitioner(s): NONE. '
For the respondents{ Mrs.B Ray,ceunsel.

O R D E R

Nene appears fsr the petitiener. Hewever, we have

consiéerd,ﬁ the applicatien fer amendment ef the cause title

o

ef ‘the apslicatien. The propesecd amendment is allewed. The
Cavge Title be amended accerdingly. Mrs.Ray,ld.ceunsel, aspedrs |

IS .
fer the respendents.

(S.Dasgupta) ’ (S.NeMallick) |
s | Member(a) o Vkce-Chairmman.,
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